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Seventeenth Loksabha
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Title: Introduction of the Protection of Farmers Families Bill, 2019.
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HON. CHAIRPERSON: The question is:

“That leave be granted to move for leave to introduce a Bill to
provide for the protection of the families of farmers by the
State who have lost their lives in accident of any nature, due to
disease, natural death or by committing suicide by extending
welfare measures and financial assistance so as to enable the
bereaved families to bear the loss of their bread winners and
live a respectable life and for matters connected therewith or
incidental thereto.”

The motion was adopted.
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